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OFFICE OF TIIE CHIEF JUDICIAL MAGISTRATE : WEST DISTRICT: DELHI

E 3
DUTY ROSTER OF JUDICIAL MAGISTRATE (WEST) DISTRICT
. FOR TH7 MONTH OF AUGUST- 2026 .
° i The following Judicial Magistrate First Class of Wes: Distriet, Delhi will work as Dury Magistrate, on the dates noted
against thelr names. It is enjolned upon the Duty Magistrate to hotd tia! of accused persons inve'ved in petty cases whenever necessary and to
attend 1o alk urgent matters, such as recording of dying doclasation etc. whenever such matzer s placed Sefore them. They should ahways be
avaiiatle in the r homes on the day of duty.
On Sundays, Second Saturday and other holidays, they are requited to reach to count by 13:00 AM and remain there up
10 05.U0 PM ar <. the disposal of remand and other misc work whichever 15 later. On working days Duty Magistrates shall remain inthe
court 1l 05:00 #M. The duty Magistrate would he assisted by his/her own staff
151, " Name f the Ju;i-icia] ﬁag:slerétét’]rsl Class T o Working f«]élida& " ""Room No.
| No ) days
01 sh, Komal, Ld. JMFC-01 01-08-2026 341
R/0 Vi/112 (3% Floor) DDA Flats, Kalkaji, New Delhi-110019
02  5h. Gaurav $ingal, Ld. JMFC-06 03-08-2026 - 02-08-2026 355
_ R/o Flat No, 202, Aaubhay apirtments, See-7, Sonipat Haryuna (Sunday)
03 Ms. Sheetal Rani, Ld. JMFC-12 04-08-2026
Rro B-306, 3% Floor, Greenfield Colony, Faridabad, Haryana 121010 05.08-2026 152
04  Sh. Ankit Karan Singh,Ld. JMFC-08 06-08-2026 | ! .
R/o 274, 3 Floor, Jai Durga Apartments, Tagore Park, Delhi- 110009 | | 30 | :
] 05 Ms. Adsha Jain, Ld. JMFC (Digital Traffic Court) 07-08-2026 ! ! 102
*! Rfo 283, 2nd Floar, Flat No.5, Residential Gagan Vihar, New Delhi -51 ' é%xug-)
i ock
- o R G B ] ‘ 5 §
| 06 Ms. Renu, Ld. IMFC-10 08.08-2026 16-08-2026 345
R/o B-10M, Judicial Residential Complex, Sector-26, Rohini Delhi (Sunday)
| o7 s, Vikes Madaan, Ld. JMFC-07 " 09082026 | 289
. | R/5 B-803, Judicial Officers Residential Complex, Sector-26, Rohini-110042 . (sunday) - .
v e BTSN M SO e i s e s s e ol et e e BESGEHE
08, Ms. Shivangi Mangla, Ld. JMFC(NI Act-05) 10-08-2026 508 (F.'x:n.
1 : R0 House No. 90, Upper Ground Floor, Pocket 4 & 5, Sector 23, Rohini 11-08-2026 | Block)
‘ - Dethi *
AR tainss S LB e AR e b s oA TR s
" 09 Ms. Decpika Goyal Shokees, Ld. JMFC ( Mahila Cour:-03) 12-08-2026 _
!, RoWw/i0, A2, Block, Asalatpur Village, Junakpuri, New Uelhi -110058 13.08-2026 i 245
PR St el b S R pitudie et i s :
" 10 %h. Shashank Nandan Bhate, Ld. JMFC-02 14.08-2026 . 15-08-2026 _
/o B 104, Naveen Apartments Dwarka, Sector-03, New Delhi-110075 {Independence 336
day)
11 Ms. Chhavi Bansal, Ld, JMFC (Mahila Court- 04) 17.08-2026 . - . L
' R/w Fut No. A-23, Saket Court's Residential Complex New Delhi 110085 _ 2
12 5h. Aushul Singhal, Ld. JMFC-04 18-08-2026 268
a 'R/oFlat No. 706, KKD Judicial Residential Complex, Type-IV,
}(arkardoom, Dethi 110032
13 #s. Moksha Bains, Ld. JMFC-11 ; 19-08-2026 ! (ég;
Rso 2072, Delht Administradon Flats, Gulabi Bagh Delhi 20-08-2026 : Blocki
14 s, snraddha Srivastava, 16, JMFC-09 | 21.08-2026 i
. R/o Pt 62725, Second Floor, Kalkaji Extension Kalkaji _._\l_ew [Jcll]l_ I ]
| "15 }\ts. Shrud Sharma-ll, Ld. SMEC (Mahila Court-2) 22.08-2026 R .
| R/o A 2B/194B, Near Ekta Apartment, Pa ' -V 'har, ,
i Near .wala Heri Market, Delh ) . .. L .
16 Ms, I:.sha Langan, Ld. JMFC (Mahila Court-0S) 23-05:‘626 353
Rsa 7-C, GH-10, Sunder Aparuments, Paschem Vihar, {Sunday)
New ieilhi -110087
; e ——— - T — N o —
Fim: tier s -08-2026 - 103
17 iSh. Tanmay Batham, ld. JMFC(N] Act-03) 24-0 . .t
. i R/0 Flat No. 101, Hi.mvarsha Apartment, [P Extension, Delhi -110092 ) 25-054_025 fssaret & o w8 (CBAID)
bt i i it i o 5 i
18  Ms. Jyoti Nain, Ld. JMFC (Mahila Court-01} _ ) “2_!6 38 20\?1 >
| R7o 1at No. B-2/206, Delhi Administraton Flats, Shalimar Bagh, Delhi ! ( ;dae.::ili; ;1} i
1110088 _ | !
5 T ke TangL LA P05 !‘ Stk
' §h. Ankur Panghal, L&, FC- -
. R/o Jiat No E-803, Parker VRC White Lily % - "t ents, G.T. Road, Near Tau  27-08-2026 o
. Devi * al Park, Sector-08, Sonipit, Haryana 131001 o 3'
e L e e T .08 8-2026 0
30 - Sh. Gaurav Ujjwal, Ld. JMFC (NI Act)-01 29-08-2026 | Zs(_nonksha cBAD
:R/o 535,80 Flats, Mukherjee Nagar, Delhi-110009 ' Bandhan) ) .
== T T T 026 anORZ0%6 349
21 Ms. Anamika, Ld. JMFC (Mahila Court-06) . ] 31.08-2026 3?5?;;-;]230} .
‘ /o Hat No. 106, Type- IV, Firse Floor, KK12 Judicial Residential rday.
Comp'ey, Shahdura, Delhi 110032 R " —
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REMARKS :

On holiday the Dury Magistraze of the day shall also deal with all the challans of traffic/5TA/ Impounded
Vehicle pertaining to Darya Ga ©j. Kamla Market, Model Town & Paschim Vihar traffic circles,

When any working day is deciared 3 holiday, e Duty Magistrate on thar day will be deemed as Duiy
Magistrate for whole day withou: an, v further order,
Duty Magisterate shall hold cour: on Sundays, Second Saturdays and Holidays etc. in Room Numbers
mentioned against their names.

It 1s impressed upon all the Jucics! Magistrate Firsc Class, Wost District, Deihi to remain available in
their cowrt and to perform the:r jucicial work il 5 p-m. including deciding remand and bajl application,
and signing of orders passed o he day, as also on warrants, for cxample, release warrants, remand
warrants etc., and not 10 leavv <= work for the Duty Magistrate of that day.{Reference No. 1956.

2008/CMM/West/ADD/DR/2014 da:cd 05-06-2014)

In case any Magistrate has 10 icew - -un before 3 pm due 10 unavordable reasons hesshe shail intimae
the undersigned and the Durty AMagisirate of the day of the said reasons before leaving the court. In
absence of any such intimatior.. ‘= Duty Magistrate would perform the work of the said Presiding
Officer only after taking a writic= : pont from the Reader / Ahlmad of the said Court about the non -
availability of the Presiding Officer. which shall thereafter e sent o the undersigned. ({Keference
No.195G/ZOOSICWW’ESVADD.“DR,'2014 dated 05-06-2014). '

It is clarified that on working days. 2} the Bail applications & Superdari Applications shall have to be
heard by the concerned court,

»

All the Ld. Judicial Magistrate Firs: Class, West Diseret, Delhi shall comply the directions received from
dme to time regarding disposal ¢f the work from Hon'ble High Court of Delhi, New Delhi and from [¢

Principal District & Sessions Judge west), Delhi.

The 1d. Judjcial Magisterate Firs, ¢ lzss. West District, Delhj deputed for duty and the staff of their courts
who will work on Holidays will ke entitled to avail Special Casual Leave (Compensatory Leave) in liey of
the dury performed on such day (s; as per rules. The Special Casuai Leave (Compensatory Leave) of the
Judicial Magistrate First Class, Wes; Wistriet, Delhi shall be routed through and after verification hy
undersigned. The Judicial Magistrate iFirst Class, West District, Delhi whie forwarding the application of
the staff for grant of such Special Casuni Leave (Comperca*n~) shal] verify that the officia) concerned |
had acrually worked on a parniictlar care !

In case of emergency the Duty Magisirzte is not available due 1o some inevitable reasons he/she will
send a formal request rwo days in acvance for change of duty alongwith the written consent/willingness
of the officer agreeing 1o perform dut (1 his/her place, 1o the office of the undersigned .

The Duty Magistate of the day shai. ruzort at Video Conferen-'r - ~ yom larest by 12:30 noor and shalj
dispose off the work as per directions issued by the then CMM Delh; contained in the office order N,
8340-80/MM/CMM/2008 dated 28-07-2008.

The Judicial Officer who are depured as Duy Magistrate, if summoned for the day, of such day of duty to
appear as witness in a court locared in count complex other than the Place of posting will send a formal
request in advance to the count where feoshe has 1o appear as a witness for his/her exemption from court -
atiendance for that date, he /she may <o so in the forenoon session, under intimation 1o the undersigned.
(Ref: standing order issued by the Id. District Judge-l & Sessions Judge, Delhi.  Video NO. 42534

In case, if any informarion regarcing Inquest U/s 196 Bharariva Nagarik Suraksha Sanhita-2023 s
Teceived between 10.00 AM (o 5.00 P.M. on a working day, the same shall be moved before the
undersigned for marking it further.

It is clarified thar on working day, if any inquest information is received by the Duty Magisterate after
05:00 P.M. dll 9.59 A.M. on the immed:ate succeeding day, then the same shail be deemed to be
marked to the concerned Duty Mag:stra:e of the day, who shall preceed to conduct the inquest
proceedings and no formal marking of suc inquest by ~he undersigned shall be required.

If any inquest information 1s received &y tae Duty Magisirate on holiday, then the same shall be deemed
10 be marked to the Duty Magisteratr of --» day, who shall proceed 10 conduct the inquest preceedings
and no formal marking of such Ingues: «na,. he required. .
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“18. ] he Cash Branch, West District, T. . ... 1 Courts, Delhi,

g 3

In case of transfer of any Judicial Officer, the newly osted Judicial Ofﬁce(as al] work as Dury Magistrate
in place of his/her predecessor Judicial Officer. ’ - f
= . S
N AVASURRHARA SO
' Qﬁjef’ Jodicial Magistzame - -
. West Disg:';zr%fhi
No' 9.6 = 16C5 cmmwest, i 2026 Dated, Dethithe {17 722,07 ¢
Copy forwarded for information and nccessary action to:-
01. 5 he Hon'ble Registrar General, High Court of Delhi, New Delhi
“srough 1.d, Principal District & Sessions Judge, (West),Delhi
02." - : Ld. Principal District & Sessions Judge, (11Q), Dethi
03." -« 1d. 1d. Principal District & Sessions Judge. { West), Delhi
04. . 1e Ld. Principal District & Sessions judge all district Delhi/New Delhi
05. " he Ld. officer Incharge, Fool Car, Tis Hazari Courts, Dethi
06. ke 1d. CIMs, all District, Pelhi/New Delhi,
87, e Ld. ACIM & all Ld. Judicial Mug.s.ate First Class, West District, Tis Hazari Courts, Delhi
08. ‘i he Director of Prosecution, Tis Hazari Courts, Pelhi.
09. The Commissioner of Police, Delhi
1Q. The I G (Prison), Tihar Jail, Delhi/New Delhi.
11. The Secretary, Bar Association, Tis Hazari Courts, Delhi
12. The Supdt. Jail, New Delhi/Lock-Up Incharge, Tis Hazari Courts, Dethi
13. Law Officer, Tihar Jail, Delhi/New Delhi.
14, For Uploading on centralized web-site through LAYERS -
15. The!Video Conferencing, R. No. 211, Tis Hazari Courts, Delhi.
16. The  Care Taking Branch, (Hg) & West Tis Hazari Courts, Delni
17. Reader to the court of undersigned.

19, P to ld. Principal District and Sessions Judge(West} District, Dethi ,
20. Office file X |
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GhiefJidlcial Magisera®

Wg;,Biﬁrict, Delhi



